FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
‘Vetshield International Private Limited’
OPERATING IN TRADING OF STEEL AND CABLE PRODUCTS, MAHARASHTRA

(Under sub-regulation (1) of Regulation 36A of the Insolvency and Bankruptcy Board of
India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

Name of the corporate debtor along with
PAN & CIN / LLP No.

Vetshield International Private Limited
PAN: AAECV6076E
CIN: U51101MH2013PTC249023

2. | Address of the registered office Flat No 17, 4th Floor, A Wing, Jeevan Suddha CHS,

(as per MCA records) Plot No. 19, C. D. Barfiwala Road Andheri West,
Mumbai, Maharashtra, India, 400058.

3. |URL of website NA

4. |Details of place where majority of fixed| As per the information available there are no Fixed
assets are located Assets of the Corporate Debtor.

5. |Installed capacity of main products /| NA
services

6. |Quantity and value of main products /| Nil
services sold in last financial year

7. |Number of employees / workmen Nil as per the information available.

8. |Further details including last available| The details as available can be sought by sending
financial statements (with schedules) of| an email on vetshield.ibc@gmail.com and / or
two years, lists of creditors are available at| Vijrtual Data Room in accordance with the
URL: provisions of the Code and Regulations made

9. Eligibility for resolution applicants under| The detailed invitation for expression of interest
section 25(2)(h) of the Code is available at| which shall include the eligibility for resolution
URL: applicants under Sec 25(2)(h) of the Code can be

sought by sending an email on
vetshield.ibc@gmail.com

10. |Last date for receipt of expression of | April 19, 2025
interest

11. |Date of issue of provisional list of| April 29, 2025
prospective resolution applicants

12. |Last date for submission of objections to| May 04, 2025
provisional list

13. |Date of issue of final list of prospective| May 14, 2025
resolution applicants

14. |Date of issue of information memorandum, | May 19, 2025
evaluation matrix and request for resolution
plans to prospective resolution applicants.

15. |Last date for submission of resolution plans | June 18, 2025

16. |Process email id to submit EOI vetshield.ibc@gmail.com




Kshitiz Gupta

Resolution Professional of Vetshield International Private Limited
Registration Number: IBBI/IPA-002/IP-N00721/2018-2019/12140

AFA Valid Till: December 31, 2025

Address & email id reqgistered with IBBI:
F-52, First Floor, Centrium Mall, Lokhandwala Township Akurli Road,
Kandivali East, Mumbai - 400101

Email Address- kshitiz.ca@gmail.com

Process specific email id for correspondence: vetshield.ibc@gmail.com

Date: April 04, 2025
Place: Mumbai
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FRIDAY, APRIL 4, 2025

NOTICE
TATA ELXSI LIMITED : NAGPUR HOUSING AND AREA
s USSSIICEMIEE TR | | 5wt |C1C! Prudential Asset Management Company Limited VEVEROU RGN BEONaT: RAauEwn

Corporate Identity Number: U99999DL1993PLC054135 (REGIONAL UNIT OF MHADA)

Add. Gruha Nirman Bhawan, Temple Road, Opp. Dr. Vasantrao Deshpande Hall, Ciwil Lines, Nagpur-01
E-Tender Notice
Hequest for Proposal (RFP) for selection as a Project Management Consultant for Urban
Stralegy and Development Plan, Feasibility, Preparation of Tender Documents, Bid Advisory
Services and Construction Supervision, Quality Control cum Project Management Consultancy
Services for developmentof SPA at New Chandrapur.
Offers are invited from experienced Consultants for the above work. The tender

been lost/misplaced and the holder of the said securities / applicant has applied to the Company to
issue duplicate certificate.

Any person who has a claim in respect of the said securities should lodge such claim with the
Company at its Registered Office within 15 days from this date, else the Company will proceed to
issue duplicate certificate[s] without further intimation.

MUTUAL FUND |

Registered Office: 12 Floor, Narain Mangzil, 23, Barakhamba Road, New Delhi - 110 001.
Corporate Office: ONE BKC, A - Wing, 13* Floor, Bandra-Kurla Complex,
Bandra (East), Mumbai - 400 051; Tel.: +91 22 2652 5000, Fax: +91 22 2652 8100,
Website: www.icicipruamc.com, Email id: enquiry@icicipruamc.com
Central Service Office: 2" Floor, Block B-2, Nirlon Knowledge Park, Western Express
Highway, Goregaon (E), Mumbai - 400 063. Tel.: 022 2685 2000 Fax: 022 26868313

No. of
Securities

Kind of Securities
and face value

SURESH CHAND GUPTA | EQUITY SHARE Rs.10.00 100

Name[s] of holder([s] Distinctive number|s]

23446121 TO 23446220

Place: NEW DELHI, Date: 04-04-2025

LOSS OF SHARE CERTIFICATE NOTICE

[Name of holder/Applicant} SURESH CHAND GUPTA

_ : document
Notice to the Investors/Unit holders of ICICI Prudential Equity Arbitrage Fund and

TATA ELXSI LTD can be downloaded from websile hitp://mahatenders.gov.in. The lasl date of online submission of
Reg. Off.: ITPB Roac, Whitefield, Bengaluru, Karnataka, 560048 ICICI Prudential Multi-Asset Fund (the Schemes) duly compileted RFP documents is up to dt. 28.04.2025 at. 5.00 pm
Notice is hereby grven that the Cerlificate(s) for the under mentioned Equity Shares.of the . ) . . . E ive Engi I
Eﬂmpanr’. havo tIEEﬂ IEE[ || mlspr’:‘lm 3w :_hE hElldEﬂ:S] _|' PUrEhEIEE'f[S] |:||' '.I'IE [T} Elzl.lll"' NOtICE IS hereby g'Ven tth |CICI Prudentlal TI’USt lelted, Trustee tO IClCl PrudentIG| xgcu“vﬂ “g ingar -
Shares have applied to the Company to lssue duplicate Share Certificate(s), Mutual Fund has approved the following distribution under Income Distribution cum k. Nagpur Hﬂug:gr:ﬂil:;z?ewlumn;
iﬂ? ?'Erﬁﬂ-f‘-\'-ﬂf-‘-gﬂﬂa Elﬁimgﬁrﬁspﬂm of the said 5r|1ﬂm‘=‘hﬁhtlljuldlﬂ~;-'ﬂﬂ t:E same i'ﬂ"-h’-h? capital withdrawal option (IDCW option) of the Schemes, subject to availability of .
Company al its Regstered Office within 21 days from this date else the Company will . . . %
procesd bo isswe duplicate cerificate(s) 1o the: aforesand applicants without-any further distributable surplus on the record dot.e .e. on April 8, 2025™
inlirnatecn.
Folio No |Name of Shareholder| No of Shares] Distinclive Numbers [Certilicate Numbers | Name of the Schemes/Plans Quantum of IDCW NAV as on
From To | R per unit) (Face value April 2, 2025 BAYER CROPSCIENCE LIMITED E
EXADDOBYSZ] 1. ASHOK KUMAR 200 10511217 -1051131 45419 of X 10/- each)s# (X Per unit) .
DOKANIA 12004811 1200491 50365 1l _ CIN: L24210MH1958PLC011173 EAEEH
2. HITLATA DONANIA ICICI Prudential Equity Arbitrage Fund Regd. Office: Bayer House, Central Avenue, R
Plae: Wumbal HITLATAASHOR DOKANLA | IDCW ' 15.0447 Hiranandani Estate, Thane (West) - 400 607.
Date: April 3, 2025 {Name of The Holder) _ ' Tel No: 022-2531 1234 « Email: ir_bcsl@bayer.com
LIVIW LIMITED Direct Plan — IDCW 17.1632 Website: www.bayer.in
(Formerly Lakshmi Machine Works Limited)

Regd Office: SRK Vidyalaya Post, Perianaickenpalayam, ICICI Prudential Multi-Asset Fund

I H Coimbatore -641020, Email Id: secretarial@imw.co.in, Ph: 0422-7192255
W CIN-L29269TZ1962PLC000463

NOTICE OF LOSS OF SHARE CERTIFICATES

Notice is being given that the following 2 share certificate(s) of the Company consisting in total 10
shares of Rs.100/- eachis lost/misplaced and is not traceable.

DECLARATION OF THE RESULTS OF POSTAL BALLOT

Monthly IDCW 0.1600 33.0888

Direct Plan — Monthly IDCW 0.1600 54.6879 Pursuant to Section 108 and Section 110 of the Companies Act, 2013

(the ‘Act’) read with Rule 20 and Rule 22 of Companies (Management and

The distribution will be subject to the availability of distributable surplus and may

= Py | Administration) Rules, 2014, approval of members of the Company was
. Certificate] _ Distinctive Nos. | No. of : . : ; ;
Folio No Name eNO'('g)e_‘ i e h ' Shares be lower depending upon the extent of distributable surplus available on the record sought through Postal Ballot vide the Postal Ballot Notice dated February 11,
ATIQ/ | AIQUE ARWEDTAYAB MOMIN 44074 | 47515 | 47519 5 date under the IDCW option of the Schemes. 2025, for the below mentioned Resolution(s):
- MAIMUNA ATIQUE MOMIN__j;. FOARS_} ?17770 o177 | 5 ~ Subject to deduction of applicable statutory levy, if any
The above shares have been transferred to Investor Education & Protection Fund Authority as
per |EPF rule. The Shareholder has made a claim with IEPF authority for claiming the above or the immediately following Business Day, if that day is a Non — Business Day. Sr. No Particulars Type of
shares and unclaimed dividends on these shares. Any person who has any claim’s in respect of L . . . . . ) 1 Resolution
the said shares should lodge such claim with the Company at ts registered office within 15 days The distribution with respect to IDCW will be done to all the unit holders/beneficial . — . _ 4 _ i
of publication of this notice, after which no claim will be entertained. owners whose names appear in the register of unit holders/Statement of beneficial 1 Appointment of Mr. Vinit Rajesh Jindal Ordinary
- For LMW LIMITED owners maintained by the Depositories, as applicable under the IDCW option of the (DIN: 10849465) as Director of the Company.
Coimbatore C R SHIVKUMARAN . '
04.04.2025 Company Secretary Schemes, at the close of business hours on the record date. 2 Appointment of Mr. Vinit Rajesh Jindal Ordinary
e oRM G| = It should be noted that pursuant to payment of IDCW, the NAV of (DIN: 10849465) as Whole-time Director
h - £ th h 1d fall h f designated as Executive Director and Chief
INVITATION FOR EXPRESSION OF INTEREST FOR the IDCW option of the Schemes would fall to the extent of payout Financial Officer of the Company
‘Vetshield International Private Limited’ and statutory levy (if applicable). : - .
: ) o ppointment of Ms. Jana Marlen Ackermann rdinary
OPERATING IN TRADING OF STEEL AND CABLE PRODUCTS, MAHARASHTRA 3 A tment of Ms. Jana Marlen Ack Ord
{Under sub-regulation (1) of Regulation 36A of the Insolvency and Bankruptcy Board For ICICI Prudential Asset Management Company Limited (DIN:  10849470) as Non-Executive &
of India (Insolvency Resolution Process lor Corporate Persons) Regulations, 200 6) Place: Mumbai Sd/- Non-Independent Director of the Company

RELEVANT PARTICLILARS
Vetzhield International Private Limited

Date : April 3, 2025
No. 004/04/2025

Authorised Signatory

Based on the Scrutinizer’'s Report dated April 03, 2025, the results of Postal

INamn of the corposate debtor along with PAN - ARECVEDTSE
PAN & CIN / LLF No. A Ballot, as declared, were as under:
CIN - USTI0TMHZDISPTEZ49023 To know more, call 1800 222 999/1800 200 6666 or visit www.icicipruamc.com
Flat Mo, 17, 4% Floor A Wing, Jegvan
o Pidress of the Registared Offica Suddha CHS., Plot Na. 19, C. D. Barfiwala Investors are requested to periodically review and update their KYC details along with Particulars Number of Y
(s per MCA records) m?:-:g[EIIEE*E;WE;st Mumbai, Maharashira, their mobile number and email id. Votes (o
jURL of website hA To increase awareness about Mutual Funds, we regularly conduct Investor Awareness Votes in the favour of the Resolution set outat Sr.no. 1 | 37116177 96.9611 |
JDetails of place where Majority of fixed (&s per the information: available there are : ‘o . s : - = -
, Pl copo) e Fl:ﬁ Assets of the Corporata Deblor Programs across the coun.tr_y. To know mo.re about it, please V|f:|t https.//www.|C|C|pruqmc.com Vlotes against the Resolution set out at Sr. no. 1 1163287 3.0389
~Tiwtaiod cavecly of WAl produchs. 7 or visit AMFI's website https:/mwww.amfiindio.com . . .
e, T . H "{na v Fund b " " Votes in the favour of the Resolution set out at Sr.no. 2 | 37155336 97.0636
C— . utual Fund investments are subject to market risks . . -
g Quantly and value of main Products /), ) ’ Votes against the Resolution set out at Sr. no. 2 1124037 2.9364
\Serviges 504 in last Financial year read all scheme related documents carefully. . . |
TINumber of Emplayees | Workmen Nil a5 per the information avallable Votes in the favour of the Resolution set out at Sr. no. 3 _38152342 99.6630 |
2o ki . oo [ THE getails a5 avaltable can be sought - ;
Further detads including last avallable|, "o o nai on vetshield ihe@ Votes against the Resolution set out at Sr. no. 3 129009 0.3370

Firancial Staterngnts (with schedules) of
Abweg years, Bsts of creddors are avadlable
at WAL

gmail,com and / or Virtual Data Room In
eccordance with the provisions of the Code
and Regulations made thereundar
The datalled Invitaton for expression of
Eligibity for résolution “applicants under [interest wiich: shall inchude the aligibility
(section 25(2) (h) of tha Code s avallable [lor resolution applicants under Sac, 25(2)
at URL (h} of the Code can be sought by sending
an emall on vetshield lbe@@gmall.com

Accordingly, the Resolution(s) as set out in the Postal Ballot Notice were passed
by the Members with majority votes cast in favour of the Resolution(s).

For Bayer CropScience Limited

SD/-

Bharati Shetty

Company Secretary & Compliance Officer
(Membership No.: ACS 24199)

L=

|-'|=La“ date for receipt of expression of
_'lif_ltE?HH
11!D:-1lr;| ol issue of provisaonal  Bist ol
\prospective resolution applicants
!Las*. idate for submission of objections 1o
|proviskonal list
ate of Issue o final st of prospeciive
\Date of | i final kst of i
[rescfution applicanis
Date of issue of Mormation memarandurm,
savaluation matrix and request for resolution | May 18, 2025
plans to prospective resofulion applicanis
Last date for submissign of resolution
plans
16Process email id to submid EOI

Place: Thane
Date: April 04, 2025

@ FRANKLIN

TEMPLETON

Franklin Templeton Mutual Fund

iishlllzﬁ:ﬁ; One International Centre, Tower 2, 12th & 13th Floor, Senapati Bapat Marg, Elphinstone (West) Mumbai -400013

Resolution Professional of Valshield Intermational Private Limited

Registration Number: IBBYIPA-00217-N0O0721/2018-2019/12140

AFA Valid Till : Dacambes 31, 2025

Address & email id regisiered with [BBI:

F-52, Firs! Foor, Gentriym Mall, Lokhandwata Township Akurli Road, Kandivai Eas,

Mumbai-£00 101. Email Address : kshiliz.caggmail t-::u.'nl

Process specilic emall id for correspondence : velshield, ibeaomall com

Date : April D4, 2025
Place : Murmbal

“CLASSIFIEDS LTSI

April 19, 2025

April 29, 2025

May 04, 2025

May 14, 2025

S e

1

L=

June 18, 20235
vetshield.ibczgmail.com

Addendum to the Scheme Information Document of Franklin India Floating Rate Fund

Franklin Templeton Mutual Fund proposes to change certain scheme features of Franklin India Floating Rate Fund (the Scheme) effective May 12, 2025. Given below are the changes in
feature of the Scheme::

Current Features Proposed Features

Disclosures under
the section “How
will the scheme
allocate its
assets?”**

The cumulative gross exposure through debt and derivative positions (including
fixed income derivatives), repo transactions and credit default swaps in
corporate debt securities, Real Estate Investment Trusts (REITs), Infrastructure
Investment Trusts (InvITs), other permitted securities/assets and such other
securities/assets as may be permitted by SEBI from time to time) should not

The cumulative gross exposure through equity, debt and derivative positions
(including commodity and fixed income derivatives), repo transactions and
credit default swaps in corporate debt securities, Real Estate Investment Trusts
(REITs), Infrastructure Investment Trusts (InvITs), other permitted
securities/assets and such other securities/assets as may be permitted by SEBI

Certificate (s) for 57 shares bearing

NOTICE is hereby given that the

BUSINESS OFFERS UliraTech Cement Limited standing in SI. No| Type of Instrument | Percentage of exposure Circular references* SI. No: Type of Instrument | Percentage of exposure Circular references*

the: name of Late Somendra Kr Neogi 1. | Derivatives for Up to a maximum of | Para 12.25 of SEBI 1. | Derivatives for Up to a maximum of | Para 12.25 of SEBI
Attention BUILDERS, Plot hasfhave been lost or mistad and hedging and 65% of net assets. Master Circular dated hedging and 100% of net assets. Master Circular dated
k:S&;X?gielr?gﬁtAY fﬁﬁgt:pﬁgiﬁ;ﬂwﬁgg&?;;ﬂ??;?523:’ rebalancing Investment in June 27, 2024. rebalancing Investment in June 27, 2024.
Cidco MIDC near ::IL=|}'iEElE Certificate(s) for the said purposes derivatives including purposes derivatives including

Airport. 8850233848 UNJ.
0050263902-1

PERSONAL

THANKS GIVING

HOLY Spirit Thou who
makes me See
Everything and Shows
me the way to Reach
My Ideals, you who
gives me the Divine Gift
to forgive and forget
the Wrongs that is done
unto me and who is in
all instances ofmy life
with me | in this short
Dialogue want to thank
you for everythingand
confirm once more that
I do not want to be
Separated from you,
nomatter how great
the, material desire
may be | want to Be
with you andmy loved
ones in your perpetual
glory forever Amen -
ZDS

0070959307-1

"IMPORTANT"

Whilst care is taken prior to acceptance of
advertising copy, it is not possible to verify
its contents. The Indian Express (P)
Limited cannot be held responsible for
such contents, nor for any loss or damage
incurred as a result of transactions with
companies, associations or individuals
advertising in its newspapers or
Publications. We therefore recommend
that readers make necessary inquiries
before sending any monies or entering
into any agreements with advertisers or
otherwise acting on an advertisement in
any manner whatsoever.

Equity certificate. MNos. 258168 and
Distinctive Nos 134752083-134752139
under the folio no 81584311 of

shares. Any person who has any
claim in respect of the said shares
should wrte to our Regisirar, KFin
Technologies Limited. Setenium Tower
B, Plot 31-32, Gachibowli, Financial
District, Hyderabad-500032 within one
month from ihis date else the company
will proceed fo issue duplicate
Certificata(s).

Place - Mumbai Jayanta Kumar Neog

from time to time) should not exceed 100% of the net assets of the scheme.

exceed 100% of the net assets of the scheme.

Date - 04049075 Mame of Applicant

Balmer Lawries CoLtd |

,'? i Cebryvmrnmmant o india Esiarpriss)
2| CIN: L15452WR1924G0I004835
T Rupd. Offien; 21, N 5 Road, Kolkata - T80 801

NOTICE INVITING TENDER (E-Tender)

Balmer Lawrie is invifing bids through
E-tendering for FHepairing, Fengvation,
Retrofiting, other Ancillary works etc. of
Balmer Lawria Head Office (Heritage
building} and adjaceni Rear DHfice Building
both at 21, N & Road, Kolkata — 700 001.
Interested vendors can downicad the tander
docwmnent from the company website al
www. balmerlawrie.com and eFrocuremend
portal st werw balmerlawrie.eproc.in
TEMDER MO. - BLIHR/ADM/RENOVWIPT!
202526/0001 DATED 04.04.2025 DUE ON
2504 025 BY 18:00 Hrs.

Cortact Number. 033 2222 5619
LE-miil: hhmmlnna.mjay@halmariamiu.mi

7

imperfect hedging
using Interest Rate
Futures shall be in line
with the guidelines
prescribed by SEBI
from time to time. The
exposure limit per
scrip/instrument shall
be to the extent
permitted by the SEBI
Regulation for the time
being in force. These
limits will be reviewed
by the AMC from time
to time.

imperfect hedging
using Interest Rate
Futures, Interest Rate
Swaps and any other
derivatives instrument
as prescribed by SEBI
from time to time.
The exposure limit
per scrip/instrument
shall be to the extent
permitted by the
SEBI Regulation for
the time being in
force. These limits
will be reviewed by
the AMC from time to
time.

** Considered as Fundamental Attribute Change

Aforesaid change in scheme features constitute change in fundamental attributes of the Scheme in accordance with Regulation 18 (15A) of SEBI (Mutual Funds) Regulation, 1996. In terms
of prevailing regulatory requirements, investors in the Scheme are given an option to exit at the prevailing Net Asset Value (NAV) without any exit load, in case they do not wish to continue in this
Scheme in view of the change in the fundamental attributes. The period of this no load exit offer is from April 10, 2025 to May 9, 2025 (both days inclusive). The redemption request for this
purpose may be submitted at any of Official Points of Acceptance of Transactions (OPAT) of Franklin Templeton Mutual Fund, and the NAV applicable will be based on the day and time the
application isreceived at any of the designated OPAT. Unitholders who do not exercise the exit option on or before 3.00 pm on May 9, 2025 would be deemed to have consented to the proposed

change.

However, the exit option without load will not be available to investments in the Scheme made on or after April 10, 2025. Unitholders who have pledged their units will need to procure arelease

of their pledge prior to submitting their redemption request.

The changes in scheme features have been approved by the Board of Directors of the Franklin Templeton Asset Management (India) Pvt. Ltd. (investment manager for schemes of Franklin
Templeton Mutual Fund) and Franklin Templeton Trustee Services Pvt. Ltd. (the Trustee to the schemes of Franklin Templeton Mutual Fund).

All the other terms and conditions of the Scheme Information Document of the Scheme, read with the addenda issued from time to time, will remain unchanged.

This addendum forms an integral part of the Scheme Information Document and Key Information Memorandum issued for the Scheme, read with the Addenda.

This addendum is dated April 3, 2025.

For Franklin Templeton Asset Management (India) Pvt. Ltd.
(Investment Manager of Franklin Templeton Mutual Fund)

Sd/-
Authorized Signatory

Mutual Fund investments are subject to market risks, read all scheme related documents carefully.

financialexp.epapr.in
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